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Aid to LibrarIaDs ill Aac1hra ......... 

1789. Shri E. MadhasllClaD Bao: 
Will the Minister of Edacaticm be 
pleased to state: 

(a) the total aid given to the 
difterent libraries in Andhra Pradesh 
(with names, if possible) during the 
year 1961-62; 

(b) whether books were also donat· 
ed to any of them; and 

(c) if so, the details thereof? 

The MiDister of Education CDr. 
K. L. ShrImali): Ca) No financial aid 
was given direct to libraries in the 
State. The State Pian, however, 
includes schemes for development of 
libraries. It is not possible to indi-
oate ¢he Central on these schemes 
as Central assistance is not allocated 
scheme-wise. 

(b) and (c). 250 copies each of 28 
Hindi books were supplied free of 
cost to the Government of Andhra 

Pradesh tor distribution among school 
libraries under the scheme of Presen-
tation of Free Gifts of Hindi Books. 

MODDlDea.ta at Naprj1lDa Sacar 
Project 

1790. Shri E. MadbasudaD Bao: Will 
the Mimster of SeJenWlc Researcb 
aDd Cultural A1faJrs be pleased to 
state: 

(a) whether all the monumeats 
found at Nagarjuna Sagar Project site· 
have been housed properly; 

(b) if so, the total expenditure 
incurred thereon; 

(c) whether any of the monuments 
have been brought to New Delhi to 
be housed in the new museum at 
Rajpath; and 

(d) If so, the details thereat? 

The Deputy MiDlster ia the Mbds-
try of SclenWlc Research aDd CuI-· 
turaI A1faJrs (Dr. M. M. Bas): (a) The 
monuments at Nagarjunakonda select-
ed by an expert committee have been 
reconstructed at suitable places 011 
the hill-top. Large and small scale' 
models of many others have also been 
prepared. 

(b) Rs. 3,72,743. 

(e) No, Sir. 

(d) Does not arise. 

Cement FactoI'J at Sambalpar, 0..-.. 

1791. Shri Ulaka: Will the Minister 
of Steel aDd BeaVJ' lDdastries be 
pleased to state: 

(a) whether Government have 
received any detailed scheme from the' 
Orissa Government to set up a Cement 
Manufacturing Factory in Sambalpur 
district; 

(b) if so, the amount sanctioned; 

(c) whether Government have 
received any report on the progress 
of the cement factory; and 

(d) the date by which the factoJ7 
will begin to function? 
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The Minister of Steel and HeaV)' 
Industries (Shri C. SubramanJam): 
(a) to (d). An application under the 
Industries (Development & Regula-
tion) Act, 1951 was received from the 
Government of Orissa for grant of 
licence f~r setting up a new indus-
trial undertaking in Sambalpur dis-
trict of Orissa for the manufacture ot 
portland cement. The project would 
bro undertaken by the Government of 
Orissa. The proposed scheme has 
been approved by the Government of 
India. Since the scheme was approv-
ed only recently, it is too early to 
expect any progress rep:>rt. It is 
expected that the new factory would 
commence production during 1985-66. 

Properties of Rulers of indian Btatal 
1'792. Shrl S. N. Chaturvedl: Will 

the Minister of Home Main be 
pleased to state: 

(a) whether the nilers of former 
Indian States are entitled to ~ 
of their ancestral properties witiuNt 
the consent of their heirs; 

Cb) whether any representatioas 
have been received by Government 
from their faimly members for .ate-
guarding their interests; and 

Cc) if so, what action hu beeIl 
taken thereon? 

The MbtlsteT of Home Aftafts (SJari 
Lal Bahadur Shutrl): Ca) The Gov-
ernment of India have no intention 
of inte"fering with the power of dis-
posal which a Ruler possesses over 
his private property. It is accord-
ingly for each Ruler to decide whe-
ther it would be in order for him to 
dispose of any of the items of his 
property by sale or otherwise. 

Cb) Not recently. 

Cc) Does not arise. 

ScheduIPd C~re and Sch~led 'l'rIbe 
Students sent Abroad 

1'793. Shrt maka: Will the Minister 
of EdueatloJl be pleased to state: 

(a) the number of students beioDg-
tug to Scheduled Castes and Scheduled 

Tribes so far sent abrQad since March, 
1957 for technical education; . 

(b) the names of countries to which 
they were sent; 

(c) the number of such students 
who have so far completed their 
teehnical education; and 

(d) the number of those students 
who belong to Orissa? 

The Mbtister of Education (pr. 
K. L. Shrimall): (a) Under the Gov-
ernment of India Overseas Scholar-
ships Scheme for Scheduled Caste&, 
Scheduled Tribes and Other Backward 
Classes. seven Scheduled Caste and 
six Scheduled Tribe candidates have 
been sent abroad for technical educa-
tion sinee Maroh, 1957. 

(ob) U. K., U.s.A. and West Get'-
many. 

(c) Four Scbedulecl Caste and. twD 
Scheduled Tribe candidates. 

(d) Nil. 

Natlollal DJscipllDe S~ 

17M. Shri Ulab: Will the JIlnisteIo 
of Bllueailon be pleued to state: 

(a) whether there is any proposal 
01. Government to start trainiDf 
centres in various States under the 
National Discipline Scheme; 

(b) if so, the details thereof; 

(c) the amount spent on the dele-
gates who took part in the recenU,. 
held seminar on National Discipline 
Scheme; and 

(d) the number of delegates from 
Orissa who took part in the seminar! 

The MInIster of E'ducatlon (~. 
S. L. ShrImalI): (a) No, Sir. 

(b) Does not arise. 

(c) Rs. 2;670/-. 

(d) Nil 




